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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
NEW DELHI

0.A. 145/2024

IN THE MATTER OF:

Friends v. Uniqn of India & Ors.

Applicant.
Vs.
Union of India and others.
Respondents.
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IN THE HON’BLE NATIONAL GREEN B A
TRIBUNAL NEW DELHI Y P

O.A. 1452024
IN THE MATTER OF:
Friends v. Union of India & Ors.

Applicant.
Vs.

Union of India and others.

Respondents.-

COMPLIANCE STATUS REPORT ON
BEHALF OF THE SUB-DIVISIONAL
MAGISTRATE , KEYLONG IN COMPLIANCE
WITH ORDER DATED 13.10.2025 PASSED
IN O v B3 No. 145 of 2024.

MAY IT PLEASE YOUR LORDSHIP:

1. That, the above-captioned matter is pending
for adjudication before this Hon’ble Tribunal
and is listed for hearing on 16-01-2026.

2. That it is submitted with utmost respect and

in faithful compliance of the directions issued

: by this Hon’ble Tribunal vide
BUB DIVISION T SIS RAT
EAMMULAT BEVLCNG - (7042 -

LIVBLLERSY UNCINIIT 005 NOR

NOTARY »— | A

Neylong L85 (1 r
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13.10.2025, the present status t’eport—éum-

ffidavit is being tendered, delineating the

~N\v

mprehensive measures, strategic

outcomes
achieved by the SADA, Keylong till the date
of filing this status report, in the spheres of

environmental  preservation, sustainable

resource management, and public
sensitization.
It is respectfully submitted that the

undersigned visited the Material Recovery
Facility at Koksar along with concerned
revenue officials and found that the MRF
plant Koksar is situated at a distance of
approximately 40 meters from the bank of
river Chandra. The distance report obtained
from concerned Village Revenue Officer
(Patwari) is annexed as Annexure R-I and its
translated copy is annexed as Annexure R-

J£T

. Pursuant to the directions of the Hon’blc

Tribunal, a fresh inspection was conducted
regarding littering of solid waste. It is

respectfully submitted that a minimal and
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SUB DIVIBIONACTEF gizTer

BARANL AT KEYLONS - ¢iy.:2

spora w\ﬁl‘esenge of solid waste has been
observed in the side drains along the Sissu—
Koksar Road, opposite the North Portal of the
Atal Tunnel. The entire stretch is presently
being cleaned by the Gram Panchayat,
Koksar. Further, a mechanism for regular
monitoring and maintenance is being put in

place to ensure that no such recurrence takes

place in the future.

It is further respectfully submitted that a

small quantity of littered or dumped solid
waste has been observed in the vicinity of the
BRO residential premises situated near the
bank of River Chandra. The said waste is
being removed by the Gram Panchayat
through a special cleanliness drive. All
necessary efforts are being undertaken to
ensure that the water quality of the river is not

adversely affected.

. It is further submitted that during inspection,

a limited quantity of solid wastc was
observed in Shakas Nallah. Upon verification,
at site, it appeared that the said waste had

been dumped by unidentified individual

o+




699

persons, and not by any authorlty or agency.

To prevent any further illegal dumpmg at the

/\said location, it has been decided to secure

\? / the site by way of fencing. In this regard,

necessary steps have been initiated to obtain a
detailed cost estimate through JE, BDO
office, Keylong for fencing of the site.
Further a plan has been formulated for
removal lbf the existing waste from the site
and securing the arca post-removal, so as to
prevent such dumping in the future. ( Copy of
estimate submitted by BDO Keylong is
Annexed as Annexure R-II.). Furthermore, as
an immediate preventive step to ensure non-
recurrence of dumping in Shakas nallah and
Billing nallah warning boards prohibiting

dumping of waste have been installed at both

Miocations. Pursuant thereto, with respect to

identification of violators the maintenance of
already existing CCTV cameras is underway.
Proposal for installation of more CCTV
cameras is under consideration so as to enable
effective monitoring and deterrence against

unscientific disposal of waste. Important
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. That it is respectfully clarified that the

Material Recovery Facility (MRF) at Billing
is fully operational. The facility remains
locked only during periods when no waste 1S
received, and such locking is purely
operational in nature. Upon receipt of solid
waste, the facility is promptly opened, and
after due processing, the recovered waste 1s
transported to Ultratech Cement Plant,
Bagheri, Nalagarh for final disposal. Further,
pursuant to the joint inspection conducted on
5" January, 2025 along with the officials of
Regional Office, HPPCB, the waste which
was earlier stored within the facility has been
transported to the Ultratech Cement Plant,
Nalagarh. At present, the facility is fully
prepared to receive and process the
subsequent quantities of solid waste, thereby
ensuring that no  accumulation or
environmental risk exists at the site. The

photographs of the facility showing its
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present condition ;'iﬁ'ﬁnn_;:ked as Annexure-
IV.
8. It is submitted that the office of the SDM,
Keylong remains committed to ensuring strict
adherence to the Solid Waste Management

Rules, 2016. Regular inspections, monitoring,

. and coordination with SADA Keylong and

9. It is submitted that SADA has ensured the
institutionalisation ~ of  source-segregated
waste collection systems in three (03) Gram
Panchayats falling under SADA, Keylong,
thereby  extending  organized  waste-
management coverage to a significant
proportion of the Sub Division’s populace.

N&Qlthough, the waste observed at various
N TE cations of Keylong appears to be the result

of individual acts of literring by tourists/

Ay i_ -'_ f;f‘“‘,r) .
commuters at roadside locations and nallah

edges, despite availability of door-to-door
collection and designated waste handling

mechanisms,

| $UG IV
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10. It is submllted(lhal the Solid Waste

Management Centre at Koksar is presently
being operated by Healing Himalayas
Foundation, while the Solid Waste
Management Centre at Billing near Keylong
is fully functional under the aegis of Swachh
Bharat Mission and SADA Keylong jointly.
A proposal for establishment of a Wet Waste
Collection Centre at Daalang—equipped with
mechanized segregaﬁon and composting units
along with sanitary landfilling modules—is
under process. The operations at Material
Recovery Facility, Koksar have temporarily
been withheld by Healing Himalayas
Foundation owing to challenges and

constraints posed due to winter season.

11. It is submitted that through coordinated

§UB DivisHET <
pan, B (NG - 4Gs 08

initiatives with educational institutions, Self-
Help Groups (SHGs), and | local NGOs,
approximately 120 metric tonnes of non-
biodegradable waste have been collected and

processed during the period October-

9, Al
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December, ensuring scientific disposal and

| dependency.

minimizing Jandfil
submitted that

{2. That, it is respectfully
district-wide public awarencss

banner “My  Wasle, My

initiatives,

under  the

Responsibility,” are being implemented with

the objective of instilling behavioural
transformation ~ and reinforcing  civic
responsibility towards  sustainable and
scientific wastc management practices.
During the course of the current period after
last October, Pass intensive cleanliness drive
was conducted at the Bara Lacha Pass by the
District Administration. Furthermore, a
proposal has been formulated and is under

consideration for undertaking the cleaning

and restoration of the Shakas Nallah in

collaboration with a  reputed Non-
Governmental Organizations (NGO) in the
forthcoming period.

13. That, it is submitted that under the Van
Mahotsav  Abhiyan-2025, 100 indigenous
saplings comprising Deodar and

Seabuck speci
thorn species have been planted

3
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across vulnerable Q

QS“‘ rm:rbank , and

barren terrains 1o promote  ecological

restoration.

That, it is submitted that a GIS-enabled

Forest Monitoring  Interface is  being

established in collaboration with the Forest

Department to facilitate real-time tracking of

plantation survival and  vegetative

regeneration.

15. That, it is submitted that an amount of

16.

17,

LREAUL AT IVLOHS - 1. ..o

R69,60,000 to the Keylong Development

Block during the current financial year as

received from the Government. The

rehabilitation  of traditional irrigation
channels (Kuhals) in Keylong, Sub-Division
has revived indigenous irrigation systems and
strengthened agrarian sustainability.
That, it is submitted that a comprehensive
water quality assessments undertaken across
all habitations reveal conformity with the
prescribed BIS parameters.
That, it is submitted that rainwater
harvesting structures installed in public

institutions under the Jal Shakti Abhiyan are

IR
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being operationalised and maintained by

duly constituted local committees.
18. That, it is submitted that the Continuous
Ambient Air Quality Monitoring Station
(CAAQMS) at Keylong is functional,
registering Air Quality Index (AQI) levels
largely within the “Good” category during
October, 2025 . Periodic vehicular emission-

control drives and eco-tourism sensitization

programmes were also organized for

transporters, hoteliers, and local

entrepreneurs.

19. That, it is submitted that solar water-heating
systems are being installed in Government
institutions and rest houses, leading to
measurable reductions in conventional
energy consumption.

20. That, it is submitted that the SADA , in

collaboration with the Departments of

Forests, Education, and Rural Development,

has convened multi-stakeholder

environmental awareness workshops and
training  programmes  for  Panchayat

Secretaries and field officers on solid-waste

e e
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22,

23,
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manageme ty- oe?nq)eslmg/techmques and

plastic-waste reductlon

That, it is respectfully submitted that due to
severe  climatic

topography,

conditions, rugged

and prolonged snow cover often

impede periodic  waste collection and

monitoring in higher altitudes.

resource limitations and seasonal workforce

migration  further

Human-

constrain  continuous

supervision and maintenance of

decentralized systems.

It is submitted that SADA Keylong has '

resolved to achieve 100% segregation at—

source across all SADA local bodies by
December 2026, and to finalize and notify

the SADA Environment  Action Plan

(SADA EAP) incorporating climate-resilient

strategies, biodiversity conservation, and

pollution-abatement  measures, Monthly

inter-departmental environmental  review

meetings shall be institutionalized from

January 2026 at Sub Divisional Level.

It is submitted that the efforts are being

made by SADA Keylong to conceptualize

Anr\‘ 1ED
MO AWM\
N ;u.»pf)
Keylong L&S (M.P)
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«7ero-Wasle panchayat

implement
| Sub Division

1 of single-us€ p
communily—based

and

Model”
lete eliminatim

envisaging

in Lahau
lastics

comp
and strengthening
composting is respectfully
stated that the presen
b-Divisional Magistrate,
18.12.2025. Upon assuming

taken

as Su

"'\ Keylong on
undersigned has

9}3511ge the
¢ matter and is

- coomzancc of the subjec

mest and proactive efforts 10

making €a

resolve the issue in accordance with law. It

is further submitted that meetings of the

Sub-Divisional Advisory Committee

(SADA), Keylong, shall be convened on an

urgent basis for necessary deliberation and

appropriate action.

That, the contents of this Status Report from
paras | to 23 are true and correct (0 the best
of my knowledge and belief and nothing
material has been concealed therefrom and

the 1SSi '
submissions made herein are bona [ide

gUD DIVSIThe | 365 WA e

ARHANL KT WEVMENG - 17582
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Q)’/T(\‘(:} and in faithful adherence to the judicial

mandate.

It is, therefore, most respectfully
prayed that the present Status Report may

kindly be taken on record.

SubcDivistongtMagistrate,
[Lahaul & Spiti District,
Keylong (H.P.)

s

Keylong LES (H.P)
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IN THE HON’BLE NATIONAL GREE
TRIBUNAL NEW DELHI

IN THE MATTER OF:

Friends v. Union of India & Ors.

Applicant.
Vs.

Union of India and others.

Respondents.

AFFIDAVIT.

[, Kunika Akers , daughter of Shri Shammi Akers,
aged 30 years, resident of R/o Village Dobhi, P.O

Puid, Tehsil & District Kullu, Himachal Pradesh

PIN code -175101, presently posted as Sub

Divisional Magistrate, Lahaul at  Keylong,

District Lahaul and Spiti Himachal Pradesh, do

hereby solemnly affirm and state on oath as
under;

Uﬂﬂtﬂ.ﬂ? RY Lﬁh., \'? P.T[F '
NOV
N

Keylong L
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1. That I am well conversant with the facts and

circumstances  of  the present  Ccasc and

is therefore, competent to depose about the same.

2 That the accompanying stalus report has been

drafted under my instructions and the contents of
same from Para 1 to 23 have been read over, and
explained to me in vernacular and admitted by

me to be truc and correct and nothing material

has been concealed therefrom

I, the above-named deponent, do

ereby verify that the contents of this Affidavit

&‘—-” a
from para 1 to 2 arc true and correct to the best of
my knowledge and belief and that nothing
P material has been concealed therefrom.

District Lahaul & Spiti
(HP.),this 14" day of January, 2026.

o WSRONERL™

.. o - WHE \Y s
“';% - e SubrTfony Magistrate,
owth bofare me thot.\. S dey o1.0.Loms) 5 Lahaul & Spiti, District,

o KETIONG iy ¥l en D Ve Hi
TR imac

oo (poemtifiod by SN .cc. ccoonnn achal Pradesh.

@ertithad further that thiz alfidevNdse,

os besn rasd B axpleinsd in vernevler b

i gepapen’ a0 piter odmitting ths we

L o e apar 18 Be brue Bor gae Bt B s | v
b !
tlea ; — L _F»._Q "vol-.
Sy wune e Demand=l !\17
Leals' S~ § La e ttntan 2o

N p.Dr e em (‘cb.l'ﬂdﬂ‘u"ﬂ

( ‘-—LP]



ANMEXUKE- R'—£71 1
——

" - et s

? N TE= S Tg‘ ﬁ\@
g %—%%% & e

%33 MRE e %’T«%&\ Rucest St
SN e L\o“é‘\\a- <R T ST

Mezd 0 CEEE

lw
Lo ‘._’ ot

, Faled "V '1': ba

K g Ve P R
'y et . i :
:ﬁd,."-.'E-;..;,_‘:'r;"*‘ ke fal l

o ot P 3 =



)
DISTANCE CERTIFICATE

Certified that the Material Recovery Facility

(MRF) Plant located at Mohal Dimphuk, near Pawar Circle, Sissu,
Tehsil Lahaul, District Lahaul and Spiti, is found to be situated at an

approximate distance of 40 (Forty) meters from the River bed

Chandra.

Place: Koksar
Date: 14/01/2026

Sd/-

Village Revenue Officer,
P/C Sissu, Tehsil Keylong,
District Lahaul and Spiti.
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INAME oF WORK:. Clo Sheet fencing

Auusmv(/a?q/%

Atlink road from Shakas Nalla to Zera point link road to Bus stant

1. G.P. Keylong

Particulars ol items

No.

D H/D

Quantity Unit

L.Rate

T.Rate

L.Amount

T.Amount

Eazh war, mn excavabon by
mechanical mpans {Hydraulc
eXCavaton) J manual means in
foundanon trenches or drains (not
exceeding 1.5 min width or 10 sqm on
Plan). including dressing of sides and
ramming of bottoms. Iift upto 1.5 m,
including Qetting oul the excavaled soil
and disposal of surplus excavated soil
as directed, within a lead of 50 m. 2.8.1

0.45 0.75

12.45{cum

2134 00

82 045

Total

12.45{cum

90.39

171.40

Providing and laying. mechanically
mixed and vibrated cement concrete
(148 1 cement 4 sand 80 graded
Crushed stone aggregate 40 mm
nominal size) including curing as required
al site complele excluding the cost of
form work but including all leads and lifts
of materials in foundation and plinth and
as per direclion of Engineer -in -charge.

418

Q.45 0.75

12,45, 2um

Total

12.45|cum

$02.73

4995.20

§2190.00

Steel work welded in built up sections/
framed work, including cutting, hoisting,
fixing in position and applying a priming
coat of approved steel primer using
structural steel elc. as required In
gratings, frames, guard bar, ladder,
railings. brackets, gates and similar vorks

10252

82) 274

224,68/

Tube BO0x40x4 5E2

Total

ol

224 58] rmt

[ ———
1532.32/k

X:\:-

6 E2kag/tmi
Tube £0x50x4 1.70

3} _300.00

900.00fimy

900 00/1ny

1.70kg!mt f

1530.00(kg

2
= Fuplh, 04
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e
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f.glong
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A(cAotal | 3062.32[ky
i: E | Josz;g%hg 3027] _107.45] 9269600 32604600
4 mml.mg precoaled galvanised
stcel sheet roofing accessones 0.50 mm
(*0 05 %) 1otal coated thickness, Zine
€0ating 120 grams per sqm as per IS:
277.in 240 mpa steel arade, 5-T microns
epaxy primer on both side of the sheet
and palyester 1op coat 15-18 microns
using self drilina! self 1apping screws
compleie
1 300 2.74 822.00]sqm
G.Total £22.00|sam 40.48 552.45| 33275.00 486994 00
Total amount 138335 CO £20364.CC |
Less 15% C P. anz O H. charges | -20750 €0 -132055.00]
Total amount 117585.C0 743302 CO
Add 93 1B% CI cue to labour enhancement and material enhancemenl 10556500
Exira cost of malerial as per annexure (b) 216116 CO
Total amount 1272991 .00
Add B% for depanmental charges | 76439 00
Total amount 1350430.00
Annexure (a)
Extra cos! of materials
S.No. [Hems Quantity [Urit M.Rate S Rate Diffrence  |Amoun!
1 Stee| 31.00|gtl 7500.00] 4500.00 3000.00 93200.00 ) L,
2 |Sheet 822.00|sqm 700.00 350.00 350.00| 2877C0.00 lL,_.:" ninoer [De\'.)
3_|cement 42.00|bags 470.00)  247.00{ 22300 9365.00 Jundar ERIC 0 ¢ Kayle
4 |sand 6.00{cum 2300.00] 1350,00,  950.00]  5700.00 Tew T BRLaasdi L
5 |Agareqate 11.00[cum 3200.00| 1350.00] 1850.00] 20350.00 <1540 Lahzul Spitt (rlF
Total| 416116.00

(Rs. Thirteen Lac Fifty Thousand Four Hundred Thirty Only)
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